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leard Sri P.Jena, learned censel for the 

applicant and Sri S.t.Jena, learned Add1.Standin 

Coanse1 for theRespondents. The !rievnce of the 

applicant cavsed out of is*e of nnexure-1 and 

Annexre-2 by the Respondents are met by the •rder 

that I have passed in O.A626/2101, by referrinq 

both the matters to the Estate Officer for adjdicati.n. 

In view of the aforesaid, this O.A. is 

ftr disposed of in full. No cest, 

vi14. cri . 


